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(b) In December, 1966 and April, 
1967. The noti1lcatioM were iSsued to 
implement the reconunendatlon made 
by the Study Team appointed in pur-
:.suance of the Santhanam Committee 
to undertake a review of the workin, 
-of the Textile Commissioner's orga-
nisation. The' Study Tearn recommen-
. ded that system Of grant of quota. 
for printing by composite mills and 
~i  mechanical processOrs may 
-be substituted by delimiting 11 field of 
'Production for the handprinters. ThIs 
has been done to give' proteetion to 
-the hand printing industry which is 
-cottage industry. This restriction ap-
plies in respect of printing' on cloth 
produced by mills and powerloorns but 
excludes handloom doth, 

(c) No. Sir. Barrin, printing 'Of 
sarees, bed Rpreads, bed covers, ta hie 
-covers with any heading or border. 
'other type!! of priritin'g can be none 
freely without any quota restrictiolUl. 

(d) and (e). Government is not 
aware of closure Of m ills on this IIC-
-eQlUlt and hence question of workers 
"being laid oft or retrenched does not 
'1lrise. Some cornplaintil connected 
"With this matter have been received 
and are under considerttlnn. 

Ia_U ... s to Paper ladlllltl'J 

·i'58. Shrl N. K. ~ i  Will tbe 
~i  df IiutUstrial b", ... elbtlment aa'lt 

Compabj A.aJrs be pleased to state: 

(a) the incentives given by Govem-
ment to the indigenous paper indo.-
try to maximise production and thus 
:-attain the aim 'ot selt-S1.lftI.clency dur-
ing the Third Five Year Plan and 
those envisaged during tht' Fourth 
Five Y-r Plan; 

(b) whether it is a fact that unlike 
.otber s i ~  Government did hot 
permlt any prIce Increas-e In the ~
ducts of the Paper lndustryde'.plte 
-the corresponding i~  in the price of 
lI:'aw IDawriat.. wages and other mBa-
:tlonary factorS; and 

.(c) if 110. th • .-.on. ~ 

The MIIlister .f IMIiItrIaI Drielcip-
ment and Company Main (Shri F. A. 
Ahmed): (a) The following incentivl!II 
have been given to the Paper .Jnd\m-

try:- : ... 3V I' If. 
(1) The Paper Industry has WJI 
included in th ~ :Ist of 59 l1'io-
rity Industries and ~ such iti 
full requirements of imouned 
raw materials are met. 

(2 ) New units establi3hed after 
March, 1964 are exempted 
from Excise juty on paper 
and paper board by 25 fl'er 
cent, 20 per cent and 111 per 
cent in the 1st. 2nd and Srd 
years of production, relIpeo-
tively. 

(3) All units using 40 per eent 
or more of unconvmtional 
raw materillls like JUte sticka, 
straws. and bagasse have been 
granted concession from the 
payment of excise duty to the 
extent of Rs. 50 Per tOllne of 
paper. 

(4) Development rebate on neW 
units or substantial expan-
sions in the industry haS been 
raised from 20 ver ~~  t. 
" per cent. 

(5) There is alse in liddltio£l the 
general tax holiday for' 
years. 

(b) IIfI.d (e). The lnatter j, under 
consideration. 
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